
GOVERNMENT OF tNDtA
MtNtsTRy oF GONSUMER AFFA|RS, FOOD & pUBLtc DtsTRtBUTtON

DEPARTMENT OF FOOD AND PUBLIG DISTRIBUTTON

LOK SABHA
UNSTARRED QUESTION NO.2464

TO BE ANSWERED ON l6rH MARGH, 2022

DUES PENDING FOR PADDY PROCUREMENT

2464. SHRI KURUVA GORANTLA MADHAV:
SHRI P.V. MIDHUN REDDY:

Will the Minister of GONSUMER AFFAIRS, FOOD AND pUBLtC
DlsrRIBurtoN sc'+sr crr+, er+ *< vrffi+ ftT$i q=ft be preased to state!

(a) whether the Government is aware that there are dues pending to
Andhra Pradesh (AP) for the procurement of paddy to the tune of
Rs.{7O2.9O lrom 20,13-14 to 2O17-18;

(b) if so, whether the utilization certificate from the Government of
Andhra Pradesh has been received by the Government;

(c) if so, whether there are any additiona! formarities pending from the
side of the State due to which these dues are being withheld; and

(d) if sor the time by which the Government intends to disburse these
pending dues since the same is affecting the implementation of welfare
programmes in Andhra Pradesh?

ANSWER
iNIIISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND CONSUMER

AFFAIRS, FOOD & puBl.tc DISTRIBUTION
(sADHVt NTRANJAN JYOT!)

(a) to (d): The Provisionar/Advance food subsidy claims received from
state Government are processed keeping in view the opening and ctosing
balance of stock, procurement, allocation and distribution of food grains,
FGI reconciliation, Utilization Gertificate, Economic cost of food grains
etc., among otheE.

The detail of admissible amount reteased to the state Government of
Andhra Pradesh during the financial year 2q12-13 lo 2o1z-1g towards
Provisional/Advance food sulrsidy for distribution of food grains under
National Food Security Act and other wetfare schemes is annexed.

As per prevailing rules, rernaining amount of food subsidy, if any, is
released after finatization of
Government.

cost sheet in consultation with State



Annexure

ANNEXURE REFERRED TO IN REPLY To PART s (a) To (d) oF THE
UNSTARRED QUESTION NO.2464 FOR ANSWR ON {6.03.2022 IN
THE LOK SABHA.

Subsidv released to State G rnment of Andhra Pradesh

Sl. No. Amount released

(Rs. ln Grore)

2012-13 225.51

2. 2013-14

3. 2014-15 2254.42

20{ 5-t 6 1364.25

5. 2016-17 3212.82

6. l 2017-14 6060.{7

Financial year

1.

1554.83

4.


